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() 0 tak car of the total 
cr dit r quirements of th rti an ) 
cr fl m nand villag a d cottag 
'ndu tri ,banks have b n dvis d 
to d c compo it t rm loan 
upto Rs. 6500 to ligi bi b rro-
w r und r the .R .I. cherne and 
t th r up to R . 25 000 with ea. y 
r P YIn n t ch clul . 

() n ces i 0 1 ra tm n t 
Lo bing accord d to the small r 

b rrower in the rnatt r f int rest 
Ta t • 

(f) or increasing credit to sched-
ul d cast and scheduled trib s 
borrow rs) banks have been asked to 
formula t sp cHic schem s for s If-

mployment in ,ar as in which the 
communitie ar normally engaged. 
Lad Bank hay also deen asked 
t wei h t their di trict/block credi t 

1.: n in fa vour f ch clu1 d C(t st('s 
and ch dul d tribes, 

elin in Expo t of Te til 
Machinery , 

HRI M HAVRA 
Will the Minist r of 

b plea ed t state : 
a fa t th~t th 

xtile machir, ry 
r i t r d a fall of a 1 ut 2 
e lt this ye r' and 

(1) jf so, th r f ? 

rittel An weTS 

(b) The fi 11 in xport has be n 
mainly due t world wid r c ssio "'ry 
condi tiOI in t xtil industl y resul-
ting in low dem~nd for t til m ' ch-
inery. 

Report of Committe on Timely 
Supply of Foreign Trad 

St • tic 

*203. HRI HANNAN MOLLAH· 
Will th Mini t r of OMMER 
be pI s d to t t 

(a) wheth r the Committe 
on timely supply of forei 
trad statist ics head d by 
Director G neral of Central tatis-
tical O rganisa t iOI , which Gov n merl t 
had etupin J uly 1978,ha ubmi tt d 
it r port· 

(b) if so, when and what teps 
Governm nt have t ken or propos 
t tak to implem r .. t it; and 

(c) ifnot what teps v rnm nt 
ha v taken or propos to t ke to 
xpedite it ? 

THE MI T 
IN 1'HE MI ISTRY 0 OMM· 
ER E (SHRIMA IRA DULA I 

I HA) : (a) t (c) , Th Committ 
has submitted Part-I f it R p rt. 
Most f th c mmenda tion c r-
tain d in thi R port h a ve 
already b n implenl ted. "'he 
final Rep rt is a wai d. Th ha'r-
man f th Commi tt e has be n 
r quested to exp dite the submis ion 

f the final R p t. 




